RAJYA SABHA (12 July, 2004]

Need to maintain steady supply of essential commodities to
Tripura

SHRI MATILAL SARKAR (Tripura): Mr. Vice Chairman, Sir, the State
of Tripura being landlocked, surrounded by Bangladesh and left with a narmow
- neck NH-44 towards Assam, is suffering from irregular supply of rice and
other essential commodities. The supply of rice under the Sampoorna
Grameen Rozgar Yojana programme has a backlog of 7080 metric tonnes.
For the current year, the supply of rice under the SGRY programme is fully
due. The supply by road gets disrupted during monsoon due fo heavy and
continuous rainfall and landslides, which occur almost every year. The Food
Corporation of India is urged upon to build up a buffer stock as a precaution
during ronsoon days. The supply of essential commodities is further
disturbed for want of rail rakes. These hurdies are causing a great harm to
the smooth functioning of the Public Distribution System and the continuation
of rural development works. The Govenment and private construction works
are also suffering for want of rice and other essential commodities like, sugar,
kerosene, diesel, petrot and cement ete. So, the Government is called upon
to consider the problems seriously and issue necessary instructions to the
FCl including the setting up of a buffer stock, and also pursue with the Railway
authorities for providing adequate number of wagons and rakes, and also to
remove hurdles of any other kind, whatsoever like transportation constraints
from which the State is suffering.

Demand to tackle the problems of irrigation and drinking water in
Rajasthan
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- ‘Concem over inhuman behaviour with dalit prisoners in Punjab
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